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deliveries, but action is taken under Marketing 
Discipline Guidelines underwtiichsuppliesand 
sales of retail outlets are suspended which are 
resumed only after recaiibration and re-stamp- 
ing by the Weights and Measures Deptt. Termi- 

tion of dealerships is also taken recourse to 
'339S of repeated default.

. ,'rjns.ationJ
Terrorist Activities in U.P. And M.P.

5610. SHRI VISHWANATHSHARf^: WiB 
the Ministerof HOME AFFAIRS be pleased to 
state;

(a) whether the Government have any 
inf romation regarding terrorist activities in Uttar 
Pradesh and Madhya Pradesh especially in 
Jhansi and Gwalior distrrcts respectively durin 
the three years;

able as the subject matter is the concern of the 
State Govemment.
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(b) if so, the details thereof:

(c) the action taken by the Govemment in 
this regard?

(d) whethergun arxJ revolver Kcences have 
t)een issued to some history-sheeters in Uttar 
Pradesh especially in the Jhansi district during 
the above period; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MIN
ISTRY OF HOME AFFAIRS (SHRI RAJESH 
PILOT): (a) and (b). According to available 
informatk>n 319 incidents of terrorist violence 
took place and445persons were killed in Uttar 
Pradeshduringthelastthreeyears. InMadhya 
Pradesh 4 incidents of terrorist vtoiertce have 
t>een reported and 2 persons have been killed 
during the period.

(c) Concerned State Govemment are alive 
to the situation and are taking all e^>propriate 
steps to deal with the situation.

(d) and (e) No specific infonnation is avail

[EngHshJ
Loss Of Eye Sight

5611 .SHRI RAJNATHSONKARSHASTRI; 
Will the Minister of HEALTH AND FAMILY 
WELFRE be pleased to state:

(a) ttie number of complaints received relat
ing to loss of eye sight by ttie patients due to the 
negligence on the port of the hospital staff/ 
doctors during the last three years in Delhi;

(b) tfie action taken by the Gk>vemment 
thereon; arxJ

(c) the steps taken to ensure tfie non-recur
rence of such inckJents in DeIN hospitals?

THE MINISTER OF HEALTH AND FAM 
ILY WELFARE ( SHRI B. SHANKARANAND);
(a) to (c). According to available infoimatkxi a 
few isolated complaints had been received in 
respect of ophthalmic cases treated in some 
Delhi hospitals, on enquiry only one complaint 
was found to have t>asis. for which the Doctor has 
been placed under suspension anddisciplinary 
proceedings have been initiated.

There are general instructk>ns about ob
serving properprecautkxis which are reiterated 
from time to time.

Land Acquired By ONGC

5612. DR. AMRIT LAL KALIDAiS PATEL: 
Willthe Ministerof PETROLEUM AND NATU
RAL GAS be pleased to state;

(a) the total land acquired by ONGC in ttie 
country so farfbrthe production andexpkxation 
of oil andforotherpurposes, state-wise;

(b) wliettier adequate compensatton has 
t)een paid to the affected persons;and




